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To.

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in
Sub:  Action taken report of The Joint Committee in compliance of the order dated-03.08.2023

passed by Hon'ble National Green Tribunal, New Dellhi in Original Application No. 465 of

2023 Ashish Sharma Versus State of U.P.
Sir.

o

That in compliance of the order dated 03.08.2023 passed by the Hon'ble National Green
Tribunal, New Delhi in Original Application No. 465 of 2023 Ashish Sharma Versus State of UP.,
Action taken report on behalf of U.P. Pollution Control Board is annexed herewith and forwarded

1o you with the request that the same may be placed before the Hon'ble Tribunal.

Yours Sincerely
Enclosure- As above

AN
}“ R

(Deo Kumar Gupta)
_Regional Officer

Copy to: %

1. Shri Pradeep Misra, Advocate, Hon'ble NGT, New Delhi for kind persual and
necessary action please.

9. Chief Environmental Officer, C-1, U.P. Pollution Control Board, Lucknow for
information please.

3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and
necessary action please.

Xaw
070V Y

Regional Officer

,
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Compliance Report
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Original Application No. 465/2023
Ashish Sharma
Versus

State of U.P.

Order Date — 03.08.2023

Filed on Behalf of:
Uttar Pradesh Pollution Control Board
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Background

Hon'ble NGT passed order on 03.08.2023in O.A. No. 465/2023 in the matter of
Ashish Sharma Vs State of U.P.and relevant paras of the order dated 03.08.2023 are
reproduced below: -
“....1. Mr. Ashish Sharma, resident of 16066, | Tower, 14th Avenue, Gaur City-2, Greater
Noida West, Uttar Pradesh has sent the present letter petition by e-mail seeking issuance of
direction for proper solid waste management by the Project Proponent. 2. The applicant
has submitted that 14th Avenue, Gaur City-2, Greater Noida West, Uttar Pradesh is having
o waste collection centre in the basement of | Tower situated in the centre of the project.
The garbage dumped there is emitting extremely foul smell which is causing lot of physical
ond health distress. The applicant and other residents complained to the Project Proponent
but to no avail.
3. In support of the averments made in the application, the applicant has attached
photographs showing dumping of solid waste in the basement of the building.
4. Prima facie, the averments made in the application raise questions relating to
environment arising out of the implementation of the enactments specified in Schedule | to
the National Green Tribunal Act, 2010.
5. In view of the averments made in the application, we consider it appropriate that a Joint
Committee be constituted to ascertain the factual position and take appropriate remedial
oction. Accordingly, we constitute a Joint Committee comprising of Uttar Pradesh State
pollution Control Board, the Commissioner, Municipal Corporation, Greater Noida and the
District Magistrate, Gautam Budh Nagar and direct the same to meet within one week,
undertake visits to the site, look into the grievances of the applicant, associate the
applicant and representative of the concerned project proponent, verify the factual position
particularly compliance  with the Solid Waste Management Rules, 2016 and take
gppropriate remedial action by following due course of law and giving opportunity of being
heard to the project proponent. The UPPCB will be the nodal agency for coordination and
compliance.
6. Factual and Action taken Report may be submitted within two months by e-mail at

judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not

in the form of Image PDF. | >§



“

7. We also consider it appropriate to 5c7ek response from the Project Proponent- M/s
Gaursons Promoters Pvt. Limited, Gaur Bitz Park, Plot No.1, Abhay Khand-2, Shanti Vihar,
Indrapuram, Ghaziabad. The Registry is directed to issue notice to the Project Proponent
requiring it to file its response to the averments made In the application within two months
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported
PDF and not in the form of Image PDF.

8. List for further consideration on 08.11. 20230007

Action taken by the Joint Committee:

« In compliance of Hon'ble Tribunal’s orders dated 03.08.2023, Joint inspection of
Project M/s 14™ Avenue, Gaur City-2, Greater Noida West, Gautambuddh Nagar was
carried out on dated 14.09.2023in the presence of complainant by the Joint
Committee comprising of following officials:

~ Atul Kumar, Additional Divisional Magistrate (F/R), Gautambuddh Nagar.
b. Rajnikant, OSD, Greater Noida Industrial Development Authority, Greater
Noida.
~ Vikash Mishra, Regional Officer, U.P. pPollution Control Board, Ghaziabad.
d. Deo Kumar Gupta, Regional Officer, U.P. Pollution Control Board, Greater
Noida
e During inspection, it was informed by the complainant to the Joint Committee that
collection of municipal solid waste generated from said project is being done in
basement of said project, which is the main cause of foul smell and waste is also

scattered on service road.

« WMain observation of the Joint Committee are as follows: -
i. Project has installed Organic Waste Converter (OWC) Machine for processing
and disposal of municipal solid waste generated from said project in basement.
One exhaust pipe/ ducting is provided for same, which opens on the top floor.
i, 1t was observed that there is a gap in the joints of the duct/exhaust pipe
installed for the Organic Waste Converter (OWC) section, due to which foul
smell was observed in nearby area.

iii, Project proponent has not provided logbook of OWC operations, daily
electricity consumption of OWC, consumption of anti smell chemicals and copy
of approved map by GNIDA with location of OWC.

jv. Project proponent has not provided generation of solid waste per day, details
of disposal of solid waste (dry and wet), capacity of OWC and duration of
operation of OWC per day, details of disposal of manure as informed to be

produced by OWC installed at project. /x\/ E
3
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* Inview of above shortcomings observed by the Joint Committee, Regional Officer,
UPPCB, Greater Noida (nodal agency) issued notice to the said project, vide letter
dated 16.09.2023, copy of same is annexed as (Annexure-1.)

* Inview of above shortcomings observed by the Joint Committee, Show Cause Notice
under section-5 of Environmental (Protection) Act, 1986 has been issued against the
said project by the Competent Authority of UPPCB, Lucknow vide letter dated
01.11.2023, copy of same is annexed as (Annexure-2.)

e In compliance of notice dated 16.09.2023, project has submitted its reply on dated
03.11.2023 regarding shortcomings found during inspection, copy of same is
annexed as (Annexure-3.)

« Photographs taken during inspection are annexed as Annexure-4,

e No reply is submitted by project in compliance of show cause notice issued by
Board.

Conclusion:

In view of above, the Joint Committee observed the shortcoming as mentioned
=bove and action has been initiated by following due process of law.

Report is being submitted for kind perusal and consideration please.

Yo
55 2oLb
(Deo Kumar Gupta) (Vikash Mishra)

Regional Officer, Regional Officer,

U.P. Pollution Control Board, Greater
Noida

ow%él
Greater Noida Industri Development

Authority.

U.P. Pollution Control Board,
Ghaziabad.

LA
(Atul Kumar)
Additional Divisional Magistrate (F/R),

Gautambuddh Nagar.



e 9 SEI W Annexure-1
==  gaR U ¥y FHE 918, dex AT

‘M
‘\‘# u—1, wepr wel, afliad e, die-2, Jex Mger, MagET
ikl ~-0a :rogreaternoida@uppcb.in, WY / BT 0120-232102
walven g9 | NUT= 67 /2023 Rew - [6[0 =3
Aar 1,

Ml 14" ey, i Ridl-2,
telre o oovgo—-03, Vdaed— 1611,

QoY susr e, g
R w0 viosodo, 18 Reed A MR OA No-465/2023 Ashish Sharma Versus State of

) LD wilar ander fdsiias 03.082023 & SIuIer & Wi |
G,

Gyt SuRig Qg s @ [ mo rgia gl sifyawern g faeell 3 OA No-
465/2023 Ashish Sharma Versus State of U.Pp St & | Igd 3110go i armges aREATSTT M/s
14th Avenue, Gaur City-2, Greater Noida West, Gautam Buddh Nagar 1 i s amfire &
Wt U RIRARVE @1 SRt Waert 51 81 @l Joorkg £ aabn i [0 JifrsRer g1 aiRkd
i fAiw 03082023 @ oruTer g wWad WAR gRr gREsET @1 e T
14002023 @) 4N e, yRAGET ydud @ SuRefy d e war) Faer @ dRE
Rrerraaat vd uRaterr wRAR 1 aral & swra fe gl w amen aifed g-

1 g Qg wifd B8R ae oW aulre @i /e dve, A
3iftR® /g Ave anfR) &1 favor <ifrgs wfed |

2. uRasrEn W oRr afie @ Prarer @R /e ave, [ edfife /g8 ave
anfe) & ararer &1 gl faavor |

3. R ¥ W @ aufire @ PR 2q wenfid wiie vd weie) @1 faavo
gorr w9 @1 =, erven, wfARE wgareH A oM @ srafd, e faga @uda

1 faervr anfe |

4 3iftfAe Re wady A Sfrd TR @ e A S @ rar fafer anfe

5 qRASTET ST SR STURNe @ ThEvT efd, AT Ive FEacy B AT B
e A fafed v & aRaorr @) dex Ager senfie faer sftdeer g
fyefer Sanctioned map # BIAge $Hxd 8U Sanctioned map &1 afer |

6. aififfe Re Hack A BT AT Td U] Wd DiAded © fgda e
sifrqes, g wua @1 faRer wd ¢ wiel dfieed @ w3 @ diore @ uf |

7 yRarerr 3 o erafie fram, 2016 3 PRk Sl @ srqure W S rufe
® Fraror &1 faaror |

8. qREmET A ST oW ofie @ EEvr ¥ aRdeT e swefdd gd o
AR B TEHEY I aF gAeR [ S wg AR ufedr aresl & faaver|
gRalorr @ oid o orfie @ ydee vd fRdmer @ ey d e W

] TREET § S SN SRE @ WUSRUl e R 9T T g AR P
qwaﬁmmﬁmmmw,mﬁﬁmmﬁmﬁmzmsfﬁm

Segregated at source FTTAETTT &, FrrraR drdard srifér €|

F \AFF Ranjit SitNG T Ashish Sharma 468 of 20211 .etter Pad docx -
226010, 9@ ¥MET— www.uppcb.in

- dotho- 12 4, ffy s, Ml TR, TG


Annexure-1


. er aufire @ qEE U a,r‘rligrf; e F9q¢x Haad 9 ?ﬁa?4% i
Praptur &q wenfia gae ugd & SdIseH 3fga UER (TUR TET) B g, q.
ofq Gel o el T8 urd A, FERE e 30iEd €

w. Rramaamaist gR1 s s A fa Préae @ e @ 0 ofans,
mﬁnaqﬁrwwaﬁaﬁm@ﬁ?mwwﬁﬁmmmmmq
Jad @ gerigfed sfaa =@t 2

v, RS gR e dve @adR B darad @1 digd, Tl w6
dfrrea @ fosea wall @ge @ miERe gr Wi 49 @1 ufd
sierqt Wt A fafa o @1 faavor Swem qE wwE @ e
weld fosan e aruferd 2

Vi

A va NS T B JUGH—9ed THAv [ T G a2 |
VI, @ B @) A TR @ der A g A gr g
vi. M @ @1 fBrarv e smur @ gfafzad fear 9md )
vi. R @ Fralwl @ s o aufie @ gey@ieReT 8 FHE-wd
R ANTHEG AAT TATHR ATTHE 91T |
X, PrafRdi & Wrreedr der &g fode, o) T @G Wi 0¥ IR,
afee anfy fumsit @1 sra=mar wmd |
o sl @ TEEv F AN dve Bedady Wawd @ Sfad g @
ﬁﬁaw%qﬁuﬁaw~m,qva?ﬁazﬁﬁzﬁawmfﬁm@ﬁmmﬁ
T B R dehTd AT BRrar arn gifed @
Xl. o uRie @ YgdiaRvl ¥ o @A A SR AURME B THAR
FauEIgdE 30 9ER aRae o o fe oRaes & SRM g st
Fiferedve @1 Wed W fawrm A 8 {lwa fem s
S fargell @ oFUTeH YTEd TF Wi & ud wwe 4 g6 eriad @ uftd
fpar o gRftad @Y | argen A qur A uRie @ Reg MEmrgaR. wafaRer WRem

R, 1086 @ ammnta wriaE @ omafl, Rrrer wel Serefia aRaresn o
qRaor @ R gafreRal o gen |

Hadg
4 il
(Slos0 \1‘%1”\2-02-'5
SEIL DGR
gfff: freferRaa & gEerd wmeR afd ) O

1 Prenfrer wEd, MaTgETR |

2. &g gaiaryl AT (gei—1), Jodo wgyor faEer 4, |

S Rrenfre (Ro,/ o), Mg Yo

g BUICTRRL
YT
1t $ NG Ashish Sharma 465 of 2023/ euer Pad Joex

s SO, R T, Ml TR, TETH— 226010, A7 W www.uppcb.in




= oWy u1q\1cr01 frFr 418

P~

W7 UTTAR PRADESH POLLUTION CONTROL BOAR

mﬂm//ﬁﬁf 8317 )C )Y /2023 WQZ/ZZ./..%L_S
Jar ¥
i 14 ey, iR RiA-2,
Wie [o—sNowao—03, Vaex—164,
AeR A e, Mg |
fdva- ot smRre wavae fram, 2016 @ wiREmY &1 aqura @ 5 o @
ey ¥
ISWRIad fRAvas 7o Iy eRd 3fdexer gRT 3N0T0 Ho—465 /2023 refiy It a4

I0%0 WY 7 39 ¥ uRT MW fRATH 03.08.2023 FT T T XA HE B | IA B

FqueE # uRaer Mo 14 W IR A2, wie Ho—sfoTEo—03, Yer NSl A,

THgETR ¥ WNd 3N JURTS & YaeH vd FRaReT &1 I yawd | 81 @ TR A

70 TR &R v, 7 el A faurrelT a5 alovo wwea—465 /2023 ey vt

M e B JoWo AT 8| THH § A0 THoSHoE0 §RT UIRA e faA1d 03.08.2023

S qgUeE § WYA 9ffa @R Rrenfer (o /10), MamgeT R, fawy srifeert

(Farea), Aex et denfis e mitexe, &g e, Sovo yguvT FRE a1, Fex

geT) gRT uRASHT B7 fFRerT famid 14.09.2023 B 4 et IR Ye=IH P SuRefy

7 far mam|

G e & IRA gRae | Wfa o uRie & YewvE 9 AR &

T ¥ A W gRAer & 9ffa grr fefoled st g 18-

1. 3N AURTS & THAY T4 IMiFAdae Hiacy AwH ¥ W g & fsedor g
WMT $9€ U139 & WIEcy SfUd YBR (TR TEE) W SR & < TR d Wiel -8l
TR T, IRV B AT R

2. GRATSHT gRT TS I Hack & HaTe B ArTgd, Tl Wl BiAded B [Psda
G e Ud WIfereReT gRT Wiidd A9 &1 Gf ferar Wad #u # fafted wrad @
fdavor Suerer & omr M|

TR IRATSHT BT IRIFTER Aferd TR 63 o= g va Frderor # oy
™ i & R e & erfan, YR Aver erEfem @ wEie—696 /

TH0N0EI0-67 / 2023, T 16.00.2023 ERT Fifew WA favam wmam &, g oA gt

P13 HicowR ¥ el fban T 2 | aRETT gRT O QRS yew R, 2016 TR

I AU el fbar S <& 2 |

ST B gfeTd v gy e drfe gRT uRAe & faeg wafarer (weon)

e, 1986 JTHANAT @ GATT YR & IrTa IR B T @ Gy H T

gl

D Annexure-2

WHR B IAfeRgEeT Ho—1357(3) feATd 08.042016 ERT SN JuURME ya=m M, 2016
ey & O f&Tw 08.04.2016 W I & | Sa AfGEET & st A 9N afine

®l FrATgER gl fRarer fear s wfdenfia @1 g9 @ 3§ Sovo s g
S, TGS &N T W FERE favar @

Aoo—12d, fryfr @ve TC-12V, Vibhuti Khand,
T TR, TETH—226010 Gomti Nagar, Lucknow-226010

12720831, 2720828, 2720691, 2720681 Phone : 2720831, 2720828, 2720691, 2720681
: 0522-2720764 Fax  :0522-2720764

g—ﬁa : info@uppcb.com] website: www.uppcb.com e.mail : info@uppcb.com] website: www.uppcb.com


Annexure-2


12

o ferRer g1 Fefer s s 03.08.2023 # S Fee v 3y arofire yaE
T, 2016 @ WY 1 Srqurer g 5 S 8 wateRer (%verr) sfdfrm, 1986
B YRI5 B A= e e S R a2

1. € & aRae {9 14 gay, iR Ridl—2, wife so—Sfovd0—03, Fgev—16), T
fIeg \em ey ¥ arg IRR @Y A R A J
2. TE & oRarer #9914 wa=y, IR Ridl—2, wife Fo—sNoTd0—03, Agev—16%f), e

AT ave, NawggTR ¥ AW Julre & FRaRer ¥g TR G g 89
T® ®0 5000/ — Wfifed & R ¥ yafawely erfegfd w7 aftRifta ae &) o)

SRIF Pl & T # AU WheRer 39 T Wik @ 15 9 B oy A
e F 9T Y| FuiRa wwmafy § davere SR W T 8 @ e § swe
frdet 1 gfe o & SR, R ol SeRafie @@ 5o 19 gBTE @m B e

EH AN B suewEg el

\
uﬁﬁrﬁ:—ﬁwﬁmaaﬁwwalmwwﬁmﬁ o
1. frenfer, MarggTr | 1
2 Wésﬁwmﬁmﬁ,vouou@wﬁﬁwiﬁéﬁamﬁwﬁéqﬁmﬁﬁa

% 0 SRPRT GRT S AR & e ¥ anaTEd DA
mﬁwﬁue{ﬁqﬁfﬂmﬁmaﬁﬁﬁﬁﬁ%|




Annexure-3

GAURS

your own world

To

. Dated- 03.11.2023
The Regional officer, Greater Noida
Uttar Pradesh Pollution Control Board,

A-1, First Floor, Commercial Complex, Sector Beta-2,
Greater Noida-Gautam Buddh Nagar (uP).

Sub In response to your letter dated 16.09.2023 bearing reference number 696/NGT-67/2023
concerning compliances of order dated 03.08.2023 passed by the Hon’ble National Green
Tribunal in (OA No. 465/2023 Ashish Sharma Versus State of UP) in the Group Housing
Project 14th Avenue / GC 14 “Gaur City 2" at Plot no.-GH-03, Sector-16C, Greater Noida
(U.P.)

Ref 1. Your Letter no. - 696/ NGT-67/2023 dated 16.09.2023 (Annexure 1)

2. Log Book Copy of Solid Waste Management Works (Annexure 2)

3. SOP Issued to Garbage Agency document (Annexure 3)

4. Technical Details of OWC Machine (Annexure 4)

5. Approved Sanctioned Map from Greater Noida Authority (Annexure 5)

6. Purchase order of Anti Odor chemical and bleaching power (Annexure 6)

7. Photographs of OWC Machine in working condition (Annexure 7)

8. Photographs of Solid Waste Management System at GC 14 Site (Annexure 8)

9. Photographs of Manure Use in Horticulture Area within Project GC 14 (Annexure 9)

10. Photographs of Garbage Room Deep Cleaning Work After Work Completion in Evening

(Annexure 10)

11. Photographs of ducting work maintenance work (Annexure 11)

12. WO & Payment details of Maintenance Contract of Duct Work (Annexure 12)

13. Log Book of Anti Odor chemical and bleaching power maintained at site (Annexure 13)
Respected Sir,

With reference to the above subject, we would like to inform that we have developed a Group Housing
Project “Gaur City 2” at Plot no.-GH-03, Sector-16C, Greater Noida (U.P.).

In view of your Letter no. - 696/ NGT-67/2023 dated 16.09.2023 which was received on 28t October 2023,
we would like to state that the project GC14 (14" Avenue) consists of total 21 towers comprising of a total
4693 flats. Presently, there are 3800 families residing in these complexes.

' about 2000 kg/day is biodegradable waste. Two OWC Machines of 1000 Kg/day Capacity Each ha
been installed to manage this waste. (Please Refer Annexure 2). ﬁ'

l\w‘d\ ' for Gaurse"

g ,
Qo"’ i %qp vy ) gnatory

Regd. Off.: 101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, Delhi-110092
Corp. Off : Gaur Biz Park, Plot No.-1, Abhay Khand-Ii, Indirapuram, Ghaziabad - 201014 (U.P) India
Tel: +91-120-434 3333 | Tall Free:1800 180 3052 | CiN: U45200DL2006PTC157197
GAU R BITY"'Z £ - customercare@gaursonsindia.com | W: gaursonsindia.com
S . e e T e e G Y iy P 5 i, S R A o s ocd

G) GAURSONS PROMOTERS PRIVATE LIMITED

oA .
.'; %
}‘%‘ As per the calculation sheet below, total solid waste generated is approximately 5130 KGs out of which,

T
b
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o
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OWC Machine Calculation - GC 14/14th Avenue
DescnPt:on Unit Particulars
Occupied No. of Flats Numbers 3800
Average Occupancy / Flat Numbers 4.5
Total Population Numbers 17100
Residential Refuse (As per NBC 2016) gg / Capita /13

ay
Estimated Waste Generated Kg / Day 5130
Estimated Organic Waste Generated (40%) Kg / Day 402
Estimated Inorganic Waste Generated Kg / Day 3078
Capacity of OWC Machine Installed at Site Kg./Day 2000

2. The Solid Waste Management System implemented at the site is detailed in the SOP issued to the
Garbage Agency appointed for such purposes. (Please Refer Annexure 3).

3. OWC Machine installed in the project is of Make - SMS Hydrotech from Faridabad. Daily electricity
consumption of each machine is around 40 - 50 Units considering 12 - 14 Hours Operation per day. (For
Technical Details Please Refer Annexure 4)

4. The Manure generated from OWC Machine is used in landscaping areas within and outside the project.
The excess manure is being handed over to the garbage vendor for self-use/sale.

5. The OWC Machine Room / Garbage Room is located underneath Tower I in Basement 1. The map

depicting the OWC Room's location, as approved and sanctioned from Greater Noida Authority is
attached herewith as Annexure 5.

6. Bleaching Power and Anti Odor chemical are being administered daily within the project premises for
sanitation and cleaning purposes. A copy of Purchase order of Anti Odor chemical and bleaching power
is attached herewith as Annexure 6.

7. In extension of the aforementioned practices, we have diligently arranged for Solid Waste Management
in strict compliance with the regulations stipulated in the Solid Waste (Management & Handling)
Rules, 2016 published on 08.04.2016 by Ministry of Environment, Forest and Climate Change
(MoEFCC), New Delhi (actual site images are annexed as Annexure 8) details of which are as follows :

*  We are providing two distinct dustbins (Green and Blue) to facilitate waste segregation, primarily
categorized as Dry and Wet Waste, allocated to each flat owner.
e  Solid waste generated from each flat is collected using the respective dustbins for Dry and We*t:h_{
Waste. = LU
.. ®  We are undertaking Waste Segregation techniques by categorizing various types of waste such as
b Biodegradable, Non-Biodegradable, Recyclables, Hazardous, and E-waste within the Project. ¥
*%3 ¢ Biodegradable waste, sorted and segregated, is subsequently converted into compost via thla
- Organic Waste Composter installed at the site (Images annexed as Annexure 7) and utilized mihé‘ \
Horticulture within the Project. (Images annexed as Annexure 9) Y
Other segregated wastes like Non-Biodegradable, Recyclables, Hazardous and E-\fvaste etc. are
appropriately managed and subsequently handed over to the respective Waste Handling Agencies.

0,

Lay,
.
S

GAURSONS PROMOTERS PRIVATE LIMITED For Gaursons Promoters Pvt. Ltd.

Regd. Off.: 101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, erhi-w -~
Corp. Off.: Gaur Biz Park, Plot No.-1, Abhay Khand-lI, Indirapuram, Ghaziabad - 201014 (U.PNpX{:

il Free: | 4 157197 .
Tel: +91-120-434 3333 | Toll Free:1800 180 3052 | CIN: U45200DL2006PTC15 A ot Slgnatory

ST S




. GAUR CITY-2 ¢

i 15

GiAURS

your own world

8. A total of 58 dustbins, each of 220 liters capacity and equipped with wheels, have been provided for the
purpose of collecting garbage from the project.

9. The issue of unpleasant odors emanating from the area has been addressed by rectifying air leakages in
the Garbage Room. Regular use of Anti-Odor Chemicals and Bleaching Powder has been implemented
in the Garbage Room. Images depicting the deep cleaning process are appended to this letter as
Annexure 10.

10. The logbook detailing the issuance of Anti-

Odor Chemicals and Bleaching Powder to the Garbage
Agency is annexed herewith as Annexure 13.

11. The repair and maintenance work for the ducting system is currently in progress and is expected to be
finalized within the next ten days.

Images of the maintenance work is annexed herewith as Annexure
11, accompanied by the Work Order Copy and Payment Details to the contractor, provided as Annexure
12.

In view of the above details and clarifications,

we respectfully request your esteemed authority to render

this complaint null and void.
Thanks,
Yours sincerely,

wd
For M/q Gaursons Pmmgt_,&f'f’vt. Ltd

*
‘0((\0 \od

(Author Qﬂ‘-g!‘gnatory) 6"\%‘@
Mo 640690 o°
Encl.as above B
CCTo:

The Chief Environment Officer,

Uttar Pradesh Pollution Control Board,
T.C. -12V, Vibhuti Khand,

Gomti Nagar, Lucknow - 226010

GAURSONS PROMOTERS PRIVATE LIMITED ‘

Regd. Off.: 101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, Delhi-110092
Corp. Off.: Gaur Biz Park, Plot No.-1, Abhay Khand-I}, Indirapuram, Ghaziabad - 201014 (U.P) India

Tel: +91-120-434 3333 | Toll Free:1800 180 3052 | CIN: U45200DL2006PTC157197
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Name & Signature ﬂdy/_/

— Monthly Report - Solid Waste Management
Name of Vendor- Eﬂ Name of Operator - — Swasvhg, 000 Project Name - 14th Avenue - Gaur City 2
Total No of Flats- 4200 Occupied no. of Flats- A3 00 Month & Year -
. Time of Startof | Bio- Degradable | Compost | Non Bio- Degradable | inert/ Rejected | Site Clearance { Dally Electric Power 7 =1 2
Date Waste Collection | (for OWC) Waste | Prepared {Recyclable) Waste Waste m_n."“_w“ﬂmsq Time | n.n_,d,m.._._...:_uzo: Remarks 1 Enatire
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SOP ISSUED TO GARBAGE AGENCIES FOR SOLID WASTE MANAGEMENT
SERVICES SYSTEM AS PER SWM 2016 RULES

1.Collect Solid Waste in Containers (Door-to-Door/ Flat-to-Flat and Floor-to-Floor: Collect
primary Segregated Solid Waste from Door-to-Door/ Flat-to-Flat and Floor-to-Floor on
daily basis in morning in different color bins for Non-Biodegradable waste and
Biodegradable waste separately. Keep all PPE / Equipment / Tool: Use of Personal
Protective Equipment’s/ tools like uniform, disposable mask, gloves, gumboots, ID cards
etc. by waste collection person

2. Segregate Solid Waste Daily: Waste shall be segregated continuously as soon as waste
starts coming inside Garbage Room in Biodegradable (WET WASTE) and Non Bio
degradable (DRY WASTE) inside the garbage room again as a part of secondary
segregation

3. Treatment of Biodegradable Waste: The above segregated Biodegradable (WET WASTE)
shall be processed in the Fully Automatically OWC machine’s for treatment continuously
i.e. 24 X 7 all days and once the compost cycle of the OWC is completed, compost
produced shall be collected in bags in proper hygienic conditions.

4. Two Manpower to be permanently deployed in Garbage Room for Segregation, OWC
Machine Operation & Cleaning of Garbage Room

5.The produced compost may be used primarily at various horticultural area of the site,
whereas the balance compost, if any, could be taken away by the Second Party for own
use

6. Transporting Reject / Inert Waste: All segregated Reject / Inert Waste should be
collected and stored in the separate dedicated area and the same should be loaded in
the GNIDA nominated agency vehicle

7. Transport Inorganic Solid Waste and Clean the Site- All Non-Biodegradable solid waste
collected from common areas by Garbage Agency including paper, plastic, metal, etc.
shall be taken away by the Second Party before 6 PM Daily.

8. Maintain Log Book: Log book shall be maintained daily and signed jointly by Garbage
Agency representative and Gaurson Facility Team.

9. Exhaust Ventilation Fan to be Switched ON from 7 AM to 8 PM to remove odor from
Garbage Room

GAURS

your own world
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1000Kg/day Bio Mechanical Compost Machine
Technical Specifications

Output

Organic manure

Machine Specifications

Inbuilt Shredder

S.S Composting Tank

Qil Tank

Heating System

Climate Control System
Two Single Phase Exhaust

Dimensions in Lx W x H (Ft)

9x6 x6.5

Volume Reduction

80-90%

Capacity per day

100-1100¥gs

Power Consumption Load with
Shredder while feeding

(15-15 1LV

Power Consumption Load During
Composting Process

-q
S ;
]
hat
[
]
.y
‘
-

Installation requirement

Three phase electrical supply, vent for outdoor
exhaust

. Control system

PLC based control

Machine Operation

Fully Automatic

Waste input & compost removal
provision

Separate door for waste input & separate door
for compost removal
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Heater system 6 KW

Indirect Oil Heating

Composting method

Micro-organism based natural
composting

Processing time

Within 24hours

Other features

S.S Composting Tank

Oil level indicator

Temperature Controller and sensor
Humidity Sensor

Compost in composting tank Level
indicator

e Machine Operation indicator

® g o o 4

Treatable items

Food Waste, Fruits, Fruit peels, Plate Left
Over’s, Vegetables, Vegetable peels, Fish,
Fish bones, Chicken bones, Bread, curries,
garden waste (dried/wet leaves, small

twigs).

Untreatable items

Coconut shelis, Metal waste, plastic,
glass, hig bones, large
shelis, petrochemicals

Warranty

12 Months

Geared Motor

ABB / Bharat Bijli / Siemens / Crompton

PLC/electricals
(Contractors/HMI/Wiring/Relay/MCB)

L&T, Siemens, Mitsubishi, Delta

Particle reduction Unit Blades

Special Alloy Steel
(Case hardened 45-55 1IRC)

Steaming controller Uni

Senor based Panel controlled

Humidity Unit

Senor based Panel controlled

Canopy

Sound and Fire proof
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GAURSONS PROMOTORS PVT LTD

Gaur Biz Park
Abhay Khand-2 Indirapuram

PURCHASE ORDER
BusinessUnlt  : 14th Avenue / GC 14 “Gaur City 2" at Plot no.-GH-03, Sector-16C, Greater Nolda (U.P.) GSTIN- 09 AACCG7684H1Z6
MANYA ENTERPRISES Order No. : 72POIND/00327/23-24 Mode of Transport :
Order Date :+ 02-09-2023 Delivery Address :

E-98 GALI NO-2
NEAR SAl TEMPLE,SARASWATI KUN) Quotation No.
GAUTAM BUDH NAGAR

14th Avenue / GC 14 “Gaur City 2" at Plot no.-
GH-03, Sector-16C, Greater Noida (U.P.)

GST LOCATION- UTTAR PRADESH GSTIN- [QLOLHon Datie : CETIN- oeRAcEaTeadLe
09BVYPB8457Q1ZA Kind Attention :
Tele-

PAN:-  BVYPBB8457Q

SINo HSN
P pIFALS S R ALY
1 28061000 dor Eliminator Spray & Air 13-09-202
Freshener, Non-Aerosol, Fine Mist, 8 oz. 5/23-24
2 |CH- 28061000 |Bleaching Power KG 1,000.000 25| 25000/ INDGSDM/0026 | 13-09-2023
0502 5/23-24
BASIC 462000.00
. CGST 41580.00
SGST 41580.00
Gross 545160.00)

Rupees Five Lac Forty Five Thousand One Hundred & Sixty Only

Jerms & Conditions :

1, Delivery:- WITH IN WEEK

2..Payment;- As Per Company Schedule.

3. Purchase order number & HSN No must be mention on Tax invoice bill. .
* 4. The contractor/vendor must deposit thelr GST and File their GST returns as per the due date prescribed by the government In case, “Gaursons .” party is not
' able to get the GST credit due to incorrect Filing of the GST returns or non8iling of GST returns or for any other reasen whatever it may be, the company shall
-] have the full right to stop the due payment to the contractor/vendor tll “Gaursons .” gets GST credit
'] 5. As per GST regulations, SUPPLIER are obligated to upload the necessary information of GST charged in the GSTN portal within the statutory prescribed time
frame, such that It would enable us to avail the credits, failing which, we shall be entitled to withhold an amount equal to 200% to the GST charged tll the speci8
fed time the SUPPLIER modiBies its information and uploads the details of GST Invoices on the GSTN portal. Delay uploading of information by SUPPLIER Is also
~ liable o Penalty and Interest which is to be deducted/reimbursed.
‘6. The SUPPLIER is aware that as a statutory requirement under The Central Goods and Services Tax Act, 2017 (GST), the SUPPLIER is liable to provide with a
. GSTCompllant Tax invoice/E-Involce for supplies, if any, failing which, We shall be constrained to withhold the payments of goods/services, if any, until recelpt of
< aGST compliant Invoice from the SUPPLIER.
7. Without prejudice to the provisions of this Agreement, the obligations of the SUPPLIER to comply with the GST Law shall survive the termination / expiry
'} . ofthis agreement,
« 8 In'case, input tax credit ('ITC’) of GST is denied or demand Is recovered from Company on account of any non-compliance by the SUPPLIER, Including but not
.Jimited to, non-reporting of tax Invoice in the return, non-payment of GST charged, difference between GSTR-1and 3B or GSTR-2B & 3B of the supplier,
theSupplier shall indemnify recipient in respect of all claims of tax, penalty and /or interest, loss, damages, costs, expenses and liability that may arise due to such
Tnon-compliance. Company, at Its discretion, may also withhold/recover such disputed amount from the pending payment of the SUPPLIER.

. Where applicable the SUPPLIER shall ensure that E-way bill is generated along with all documents, as speciBied under Rule 138 of the Central Goods and
Sérvices Tax Rules, 2017 (“CGST Rules, 2017), The SUPPLIER hereby undertakes that it would be the party responsible for the generation of E-Way bill as required

For, GAURSONS PRQMOTOR PVT LTD

Authorised Signatory Authorised Signatory
Level 1 Level 2

This Purchase Order Is Subject To Juridiction Of High Court Only. Page 1
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Annexure 7 — Photographs of 2 Nos. of 1000 Kg Each OWC Machine in Working Condition
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Annexure 8 — Photographs of Solid Waste Management System at GC 14 Site

= T Bii
Greater Nolda, Uttar Pradesh, India | i
24083, Geur City Z; Grestar Noda, Chipyana Khurd Url Tigr, Utur Pradesh 201009,
India B 48 2o HE M

Ltzasieany - AL A b
Long 774107 { £
011123 1211 PN GMT #0530

N Ghaziabad, Uttar Pradesh, India
JCA0WIV, Gaur City 7, Ghazisbed, Chipyens Kiurd
201000, India ¢ .
Lat 20819687 q
Long 77419098 '\

O1711/23 11:39 AM GMT +0530

- -

§ Ghazlabad, Uttaf Pradesh, Indla

3 Ghaziebad, Uttar Pradesh 201514, indie
Let 70.019458°
| Long 77420128"
30/10/23 12:80 PM OMT +08:30

Waste Collection in Primarily Segregated Manner at Source
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Ghaziabad, Uttar Pradesh, India
Ll Yowsr-8, Grester Moids W R, Sactor ¥6C, Geor Cty 2, Chigyans Kiurd (1 Tign,
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Primarily Segregated Waste Transferred to Centralized Garbage Room in Basement 1
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Ghaziabad, Uttar Pradesh, India
mﬂ&mnzmmwimmm'
| 85

Utar Pradiesh 207008, indis |
T yordpaits
¥ Long 7702007
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Secondary Segregation (Dry & Wet Waste) in Process Garbage Room in Basement 1
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B Ghazlabad, Uttar Pradesh lndla
| JCO9+BWL H Block Rd, Gaur City 2, Ghaziabad, Chipyana Khurd Urf Tigri, Uttar
Pradeth 201009, india
Lat 28.618487*
(| Long 77410785¢
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N
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Segregated Wet Waste Transferred Into OWC Machine for Composting Process
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Dry Waste & Inert Waste Bein Transferred Out From Garbhage Room

Ghaziabad, Uttar Pradesh, India
mmlmmummmmnuwmacwxmm
Tigrl, Ohaziahed, Uttar Pradesh 201318, indla

Lat20619247% g

Long 77420004°
B0/10723 08:24 PM GUT 40530
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Energy Meter Installed for the OWC Machines
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Annexure 9 - Ph
otographs of Manure Use in Horticulture Area within Project GC 14
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Annexure 10 - Photograph
graphs of Garbage Room Deep Cleaning Work After Work Completion in Evening
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Annexure |1 - Photographs of ducting work maintenance work
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Annexure 12 - WO & Payment details of Maintenance Contract of Duct Work
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PAN Mo ,___J|
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Scope of Work -
1.) Paymant Condition: - 20% advane

30122023 3.) Datect Liabitity Perfad. g oo "ot Involce value 00%: . 20% After Handovar sgainst |

for inferior

® againat pro-forma | v ¥
completa Instaliation of Matarial af o Pro-forma involce of wotk order basic valus and UDC .oi ﬂ’.o’ :;::: ::‘::l- ”:'ﬂ .u.-;
- 12months from the dats of Handover. 4.) Penalty Clause: - a) If thara is report from she in Charge

n-charge. b) In Case contracior falls 1o complets tha work within sfipulatsd Period, the Contractar
contract subject 1o
3) Scaffolding whersver

" Duet Cutting & Dead ande 0.1 Bt WO 16 b0 ¥ 4% 00 13,800 1|
Mnﬂ‘h:l dfw‘:m "“"‘MWIQ..«;
FRAPACIE 81 D KpecBLaNon & e Plarts 41c pomplate fn o
Memetion of :
- el i ) LE.Y: Yor sk arat angineer in.charge
JTh: - = W] r-\'rua_..-r’-'_"t:-f. S Ay BT T R T v
g SG5T HIN G510 - Dervicen
GO T —— -
T e e N e T T R s
Rewerton D3 ON CONTRACTORS
Nl 1 N S | e i P LB T S e SRR v
n 3
]Am-u Werds:  RUPEES Four Lac Fory Five Thousand Two Hundrsd Only  *

GAURSONS PROMOTERS PVT. LTD.

Gaur B2 Pk
Indrapuran .
GHAZIABAD UTTAR PRADESH INDIA Fun Dte 20102023
Subsidiary Ladger Ty [FIES §
From  01/04/2022 To | 31703/2024 Page: T el
< Balance
Dox Type Business Unnt Deba Credt
Date Partiulars
J e T, T
TSscect
r 7-10-2023 Yo ICKCI BANK A/C-033005005882 Recopt / Payment 14TH AVENUE 3 %0000 3 500
a - Narr 5 » bemng amount pand n advance aganst of WOI14AV/00062/23-24 | 29RP/01VI2/24 ]
Padedic Ledgar Tatal 7930000
TH500.00
IANY PROJECTS & SERVICES (AXIPKA1 Closing Balance ;
SUNDRY CREDITORS - CONTRACTORS Parodic Yotal 73.500.00
- Clesing Balance. 7840000
Padodic Grand Total T79.500.00
Closing Balange 79.300 30
L — __ ——
et e —
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Annexure 13 - Log Book of Anti Odor chemical and bleaching power of September & October 2023
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Annexure-4

Photographs taken during joint committee inspection are as given below:-

- o “\. - ; \' i S I
m = - S :

Accurcy 135m - Rl / & . 7

Time: 14-09-2023 16:58 s -

Note: 14th Avuen 3 st B / T/ Powiredby Notecam

EhLL T

Gap observed between ducting joints of exhaust MSW processing facility in basement-1 of
system project

MSW segregation at basement-1 Organic waste composting machine in
basement -1



